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1. Report and Accounts (1995-96) of the 

Mazagon Dock Limited Mumbai and 

related papers. 

2. Report and Accounts (1995-96) of the 

Bharat Earth Movers Limited, Bangalore 

and related papers. 

3. Memorandum of Under taking (1996-

97) between Govt, of India and Bharat 

Earth Movers Ltd., Goa Shipyard and 

Bharat Dynamics Ltd. 

THE MINISTER OF STATE IN THE 

MINISTRY OF DEFENCE (SHRI N.V.N. 

SOMU): Madam, I lay on the Table:— 

I. A copy each (in English and Hindi) of 

the following papers under sub-section (1) of 

Section 619A of the Companies Act, 1956:— 

(1) (a) Annual Report and Accounts of the 

Magazon Dock Limited, Mumbai 

for the year 1995-96, together 

with the Auditors' Report on the 

Accounts and the comments of the 

Comptroller and Auditor General 

of India thereon. 

(b)    Statement     by     Government 

accepting the above Report. 

(2) (a) Thirty-second Annual Report and 

Accounts of the Bharat Earth 

Movers Limited, Bangalore, for 

the year 1995-96, together with 

the Auditors' Report on the 

Accounts and the comments of the 

Comptroller and Auditor General 

of India thereon. 

(b)    Statement     by     Government 

accepting the above Report. 

[Placed in Library, See No. LT. 729/ 96] 

3. A copy (in English and Hindi) of the 

following papers:— 

(i)    Memorandum   of   Understanding 

between the Government of India 

(Ministry of 

Defence—Department of Defence 

Production and Supplies) and Bharat 

Earth Movers Limited, for the year 

1996-97. 

(ii) Memorandum of Understanding 

between the Government of India 

(Ministry of 

Defence—Department of Defence 

Production and Supplies) and Goa 

Shipyard Limited, for the year 1996-

97. 

(iii) Memorandum of Understanding 

between the Government of India 

(Ministry of 

Defence—Department of Defence 

Production and Supplies) and Bharat 

Dynamics Limited, for the year 1996-

97. 

[Placed in Library. See No. LT.  730/ 96] 
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